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1
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
IN THE MATTER OF
ORIGINAL APPLICATION No. 1332 of 2024

KASHMIR SINGH ... APPLICANT

//IVERSUS//
STATE OF HIMACHAL PRADESH & OTHERS ... RESPONDENTS

ADDITIONAL REPLY ON BEHALF OF RESPONDENT NO. 6
M/s ACC CEMENT LTD IN COMPLIANCE
WITH THE ORDER DATED 18.07.2025

It is most humbly submitted on behalf of the Respondent No.6 as under:

1. That the Applicant, vide letter petition dated 25.09.2024, raised the
grievance regarding dust pollution in the area attributing it to the
operation of the cement manufacturing unit of the Respondent no. 6,
M/s ACC Cement Limited (hereinafter the “Respondent ACC”). The
Respondent ACC filed its reply to the said petition on 16.04.2025
denying the allegations. The contents of the reply may be read as part
and parcel of the present reply.

2. That vide order dated 02.12.2024, this Hon’ble Tribunal constituted a
Joint Committee to obtain a factual report on whether the Respondent

ACC is in violation of the environmental norms.

3. That in compliance with this Hon’ble Tribunal’s order, the Joint
Committee carried out site visit and both the Respondent PCB and the
Respondent ACC provided complete information required by the
Committee. The Respondent no. 4 filed two reports by the Joint
Committee dated 24.01.2025 and 15.04.2025. In its report dated
15.04.2025, the Joint Committee noted the measures taken by the

Respondent ACC for prevention and control of air pollution and
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recorded its conclusions and recommendations which are reproduced

as under: -
“3.0 Conclusion and Recommendations:

L. M/s ACC Ltd is complying with the observations of the Joint
Committee regarding earlier gaps/violations noted in the "Status
cum Progress Report” filed on 24.01.2025, as observed during site
inspection conducted 24th—26th March, 2025.

ii. M/s ACC Ltd was found complying with ambient air quality norms
Jor PM10, SOx and NOx parameters as prescribed in NAAQS at
06 locations monitored during 24th—26th March, 2025.

iii. The complainant requested that one sampler be installed at his
house for ambient air quality monitoring. Although the location
did not meet CPCB Guidelines (due to road adjacency, low inlet
height, wall obstruction, etc.), one sampler was installed there.
Monitoring results showed high concentration of Philo indicating
impact of road dust due to truck movement. ACC Ltd had
implemented  intermittent sprinkling using water tankers:
however, permanent water sprinklers along the 500-meter stretch

of road were recommended.

v. M/s ACC Ltd was found complying with particulate matter
emission norms based on stack monitoring of Cooler ESP, Coal

Mill, and Cement Mills.

v. The industry is in the process of installing an automatic clinker
loading system with Rs. 15 Crores investment, expected to be
completed by October 2025. HPPCB should regularly monitor

progress to ensure timely completion.”

4. That this Hon’ble Tribunal in its order dated 17.04.2025 was pleased

to record that “the Respondent No.6 - unit was found to be

compliant...”
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Auhorised Signatory
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That the present OA was listed for further hearing on 18.07.2025,

when this Hon’ble Tribunal was pleased to direct as follows:

“7. Respondent no.6 is directed to file additional response giving
details regarding deposit of the amount of Rs. 10 lakhs with
Government Hospital, Bilaspur and also regarding taking other
remedial measures in compliance to the recommendations made

by the Joint Committee.”

The Respondent ACC is filing this additional reply in compliance with

the said direction.

A. Amounts deposited in compliance with the order dated
10.12.2015 in O.A no. 157/2014 titled Sarav Shikshit Evam vs
State of H.P & Ors.

That the Respondent ACC had deposited an amount of Rs. 10 lakhs

with the Government Hospital, Bilaspur in compliance with the

direction passed by this Hon’ble Tribunal in the order dated

10.12.2015 in O.A. no. 157 of 2014 vide cheque no. 240056 dated

12.05.2016. An acknowledged copy of the letter dated 16.05.2016 by

the Chief Medical Officer, Government Hospital, Bilaspur is annexed

herewith and marked as Annexure R/10.

That the Chief Medical Officer, Bilaspur, vide its letter dated
02.06.2025, has issued a utilization certificate acknowledging that the
amount of Rs.10 lakhs had been deposited by the Respondent ACC
and that amount was utilized for the purpose for which it was
sanctioned. A copy of the letter dated 02.06.2025 and the utilization
certificate issued by the Chief Medical Officer, Bilaspur are annexed
herewith and marked as Annexure R/11 (colly.).

That the Respondent ACC had also deposited Rs. 20 lakhs each with
Respondent no. 4 and Respondent no.5 vide cheque no. 240057 dated
12.05.2016 and cheque no. 240053 dated 12.05.2016 respectively. A
copy of the letter dated 16.05.2016 duly acknowledged by the



10.

952

Respondent no. 4 dated 19.05.2016 is annexed herewith and marked
as Annexure R/12, and a copy of the letter dated 28.05.2016 and the
receipt no. 0086527 dated 12.05.2016 issued by Respondent no. 5 are

annexed herewith and marked as Annexure R/13 (colly.).

That the Respondent ACC respectfully submits, therefore, that it had
fully complied with the direction of this Hon’ble Court to deposit the
amount of Rs.50 lakhs.

B. Remedial measures undertaken by Respondent ACC in
compliance with the recommendations made by the Joint
Committee.

That the Respondent ACC has undertaken the following remedial

measures in compliance with the recommendations made by the Joint

Committee in its Status cum Progress Report dated 24.01.2025:

Suggestion made by the

Measures undertaken by

Joint Committee

Respondent ACC

The unit has not yet made
the arrangements to
address accidental
discharge of dust
emissions, such as those
occurring

during  grid

failures.

A sliding door in the clinker loading station
has been installed in addition to the repair
and maintenance of the clinker feeding
chutes to prevent accidental discharge of

dust emissions.

A bag filter having a capacity of 20,000
m3/hr has been installed in the circuit to

mitigate the emissions.

Additionally, a state-of-the-art clinker
loading station is under installation which
will be commissioned by December 2025.
The clinker loading station was scheduled
to be commissioned in October 2025.
However, due to the incessant rainfall

during the months of July and August 2025,
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it would be completed by December 2025.
Photographs of the clinker loading station,
under construction and at an advanced stage
are annexed herewith and marked as

Annexure R/14.

The  unit has  not
implemented a three-layer
tree plantation along the
boundary of the premises
as per the plantation
guidelines to mitigate air

and noise pollution.

The concrete flooring in the Packing House,
truck movement road along the boundary
wall have been removed, and a three-layer
plantation has been carried out along the
boundary wall adjacent to the complainant’s
house. Mid-size saplings of Ashoka,
Sheesham, Maulsari, etc. were planted in
the months of February- March 2025. The
size of these trees has risen noticeably with
100% survival rate. Photographs of the
plantation are annexed herewith and marked

as Annexure R/15.

Dust  emissions  were
observed in Clinker, Ash
and Cement Silos area. GI
sheets and a green net have
been installed in a small
area near the complainant's
house as a temporary wind-
breaking  measure  to
control dust. However, the
height of this barrier is

insufficient and needs to be

raised to make it effective.

The height of wind breaking GI Sheet wall
has been raised to approximately 9 meters

(29.5 ft) from earlier 5 meters.

The unit has installed a

truck tyre washing system

An oil and grease removal skimmer / system

has been integrated into the tyre washing




954

at the raw material exit.
However, there is no
system in place to remove
oil and grease before
recycling the wastewater
back into the system for

tyre washing.

The unit is in the process of

installing a truck tyre

washing system at the

cement exit point to
prevent dust from being
carried by cement trucks
outside the premises. It was
informed that the
implementation of the tyre
washing system for the
cement exit area will be
completed  during the
ongoing annual

maintenance shut.

system before recycling the wastewater

back into the tyre washing system.

A newly procured tyre washing system,
along with oil and grease removal system
prior to recycling the wastewater back into
the tyre washing system is installed and is
operational at cement exit road. All cement
trucks are made to pass through this tyre
washer for cleaning prior to exit. The
process involves recycling of water, with oil
and grease being separated and removed
through the use of an oil skimmer.
Photograph of the tyre washing system is
annexed herewith and marked as Annexure

R/16.

11.

12.

C. Additional measures taken by Respondent ACC.

That the measures taken by the Respondent ACC in compliance with

the recommendations made by the Joint Committee in their report

dated 24.01.2025 have been acknowledged by the Joint Committee in

its Supplementary Report dated 15.04.2025.

That in addition to the above remedial measures, the Respondent ACC

has also undertaken the following measures to improve the

environmental conditions, which have been noted in the reply

submitted by the Respondent no.5 dated 11.04.2025:

tNrised Signatory
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(a) A stretch of road has been widened from 240 meters to 500
meters with a drainage system and concreted with reinforced

cement concrete (RCC) to mitigate fugitive emission.

(b) A concrete footpath along with a safety railing has been
constructed along the aforesaid road to ensure the separation of

pedestrian movement from vehicular movement.

(c) A total of 29 rain guns have been installed along the cement exit
road to maintain road moisture and suppress dust emissions

during truck movement.

(d) A total of 6 (six) mist guns have been installed at various plant

locations to suppress the fugitive emissions.

Photographs showing the remedial measures undertaken by the
Respondent ACC and the pollution control devices installed and

operational are annexed herewith and marked as Annexure R/17

(colly.).

13.  That the officials of Respondent no.5 have been regularly carrying out
the monitoring of Ambient Air Quality and Stack emission standards.
On 26.06.2025, the officials of Respondent no.5 visited the unit and
collected samples from different locations at the site for analysis. The
analysis reports for all the locations were found to be within
prescribed limits. A copy of the analysis reports of Ambient / Stack
Air Quality dated 11.07.2025 issued by Respondent no. 5 are annexed
herewith and marked as Annexure R/18 (colly.).

14.  That the Respondent ACC has also engaged a Government-approved
third-party laboratory to carry out testing of ambient air as well as
stack emission. A copy of the ambient air quality and stack emission
reports issued by the Government-approved laboratory are annexed

herewith and marked as Annexure R/19 (colly.).

= 2
FOrACC LIMITED

Aut¥crised Signatory
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15.  That it is evident from these reports that the ambient air quality is well
within the prescribed norms and the Respondent ACC is in

compliance with all the environmental norms.

In view of the above submissions, the Respondent ACC respectfully prays

that the present OA may kindly be rejected as it is completely devoid of

merit.

DATED:26.09.2025 COUNSEL FOR RESPONDENT NO.6
PLACE: NEW DELHI UDAY N. TIWARY
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

IN THE MATTER OF
ORIGINAL APPLICATION No. 1332 of 2024

KASHMIR SINGH ... APPLICANT
//VNERSUS//
STATE OF HIMACHAL PRADESH & OTHERS ... RESPONDENTS
AFFIDAVIT

I, Pranay Gulati, aged about 25 years, son of Shri Rakesh Kumar Gulati, with

office at 4" Floor, Tower E, DLF Cyber Greens, DLF Cyber City, DLF Phase

3, Sector 24, Gurugram, Haryana -122002, do hereby solemnly affirm and

declare as under:

1. That I am working as Deputy Manager (Legal) with the Respondent
no. 6 and [ am competent to swear this affidavit. I am well conversant

with the facts from the records of the case.

[

That 1 have read and understood the contents of the accompanying
additional response by the Respondent no. 6 to the Original
Application which has been drafted by my counsel as per my
instructions and I state that the contents thereof are true. The
annexures are true copies of their originals.

3. That the affidavit is being filed in support of the additional response

bﬁ(the Respondent no. 6 to the Original Application.
0{‘@‘9 For A@C

DEBON
VERIFICATION Authorised Signatory

I, the above-named deponent do hereby solemnly verify and declare that the
contents of paragraphs 1 and 3 are true to the best of my knowledge and

belief and no material fact has been concealed therefrom.
oy T TS f’%ﬁ;

day of September 2025 at Delhi.

Signed and verified on th}s

' CERTIFIED T }
KAMLESH CHANDRA Shri/SmitiKm... Lo
. { TRIPATHI Sfo, Win. Dfs, Sh ﬂ*
AREACL. DELHY ldemmep e )‘
fegd. No. 16924 ‘

utdelhi

e

\ Expiry Date

NK O o

‘x(?m §1-62-2030 \?” th the contatds ui o affidavity Mﬁsaﬁ \ QC\

\:"!,/? g \\\\Q been read & explained to me ars tue and
‘\\'9__{// correct to his Knowledge.

"SRy
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

IN THE MATTER OF

ORIGINAL APPLICATION No. 1332 02024

KASHMIR SINGH ... APPLICANT
//VERSUS//
STATE OF HIMACHAL PRADESH & OTHERS ... RESPONDENTS
LIST OF DOCUMENTS
S.NO PARTICULARS ANNEXURE | PAGE
NO
1. A copy of the acknowledged copy of letter R/10
dated 16.05.2016 10
2. A copy of letter dated 02.06.2025 and the R/11
utilization certificate issued by the Chief (colly.) 11-12
Medical Officer, Bilaspur )
3. A copy of acknowledged copy of letter dated R/12
16.05.2016 13
4. A copy of the letter dated 28.05.2016 and the R/13
receipt no. 0086527 dated 12.05.2016 issued (colly.) 14 - 15
by Respondent no. 5
5. Photographs of clinker loading station under R/14
construction and at an advanced stage. 16 -19
6. Photographs of plantation R/15 20 - 24
7. Photograph of tyre washing system R/16 25
8. Photographs showing remedial measures R/17
undert.aken by the Resp(?ndent'ACC and the (colly.) 26 - 43
pollution control devices installed and
operational
9. A copy of analysis reports of Ambient / Stack R/18
Air Quality dated 11.07.2025 issued by 1 44 - 56
R J (colly.)
espondent no. 5
10. A copy of ambient air quality and stack R/19
emission reports issued by Government (colly.) 57-74
approved laboratory )
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DATED:26.09.2025 COUNSEL FOR RESPONDENT NO. 6
PLACE: New Delhi UDAY N. TIWARY
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10

Annexure R/10
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Annexure R/11 (colly.)

No. HFW.

office of gin‘*‘{i;ms} (Cash)zois. Wison 8f

pistrict e Chict pledival Ofices, '
jstrict ihz‘“ﬁ;u;;" {‘!”m}‘

To
ghe Pt Head,
Gagal Cement works,
AUC Barmant, District Bilaspur HP
, \ R s e
Dated Bilaspur the 0&3/«’3’ t{j 2025,
Subjects - gpvironmental Compensation in complianct to Hon'ble
National Green rribunal order of dated 10t pecember
2015 in Original Application no. 157 of 2014.
Sy
This 18 ceference 0 your officer jetter  NO-
ACC 55(365’2’9;’35;05} 19 dated 21.05.2025 01 the Subject cited above, kindly find
snclosed herewith the utilization certificateé in respect of funds ganction under
nal Green Tribunal for District Hospital

Em‘irsnmental Compensation Natio

p during the year 2016-17.

Bilaspur, Distt ilaspur H
n and further necessary action

This is for your kind informatio

2ase
Yours faithfully,
= e
Encls: 1 Chief Médical Officer:
District Bilaspur {HP].
Dated

Endst. No. AS above/-
Copy to: - DA PO-1of this office for information.

Chief Medical Officer,
pistrict Bilaspu? (HpP).

11
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UTILISATION CERTIFICATION

I'Sr. | Letter No. and date | Amount \
| No. ' ‘

1 No. GL/NGT/1605 |
| dated 16.05.2016

|
;
|

§
H

|

—

Rs.1000000/- |

|
|

-

01. Certified that out of Rs.
1000000/= (Rs. Ten lakh only)

only grants- in-aid sanctionecd
during the year 2016-17- ,
providing the services

| Environmental Compensation for

National

Green Tribunal fu nd

| under the letters no. given in the

margin, a sum of Rs. 1000000/=

(Rs. Ten lakh only) has been
utilized for  which it was
sanctioned.

Q2. Certified that ] have satisfied
myself that the conditions on
which the grants-in-aid was
sanctioned have been duly/are
being fulfilled and that I have

G. TOtah'E 1000000/'% exercised the following check to
Expenditnre:-t “““““““ 1000000/f see that the money was actually
1 j utilized for the purpose for which
Balance:- 11 Nil/- | it was sanctioned.
Signature ’\@l&j
Designation Chief Medjed! Officer,

Bilaspur HP

12
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Annexure

R/12

Envirprsmantal Compensat
Cafda

g 10" Dacemb

L Binhal
% e P

HRRY £

vin complisnce to Hen'tbie National Geeen Tribunal erdor

2015 i Corigleal Application no. 157 of 2014, -

Ding

i Hospits?, Bilaspar vide cheous ne

¥arie Road, Memnbal 300 026, iz

13
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H.POSTATE POLLUTION CONTROL BOARD
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NTROL BOARD
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Annexure R/14
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Annexure R/15
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Annexure R/18 (colly.)

H.P.STATE POLLUTION CONTROL BOARD
REPORT BY STATE BOARD ANALYST
(Stack/Ambient Air) Monitoring Report

Report No: 16247751/A-18548 11/07/2025

I hereby certify that | Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 28/06/2025 from Arpan
Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Sampling Port of Stack
attached to Cooler ESP (Unit-I) of ACC Limited Unit 1, 251,277 Gagal Cement Works,PO
Barmana,Bilaspur, Bilaspur Sadar Distt. Bilaspur, H.P. 174013 on dated 26/06/2025 for analysis. The
sample was in a condition fit for analysis reported below:

I further certify that I have analyzed the aforementioned sample on 28/06/2025 to
11/077/2025 and declare the result of analysis is to be as follows :-

Sr. Parameter Name Results Units Permissible Limit | Remark/Result
No. Analysis

1 PM(Stack) 15.00 mg/Nm3 __ [NA NA

The condition of the seals, fastening and container on receipt was asfollows:-

Filter paper was enclosed in sealed envelope with the impression of HPPCB 269. The envelope contained details of sample

like source of sample, time and date of collection, name and designation of person who had collected the sample.
Signed this on 11/07/2025

Remarks of Lab Head:

(][]
Bt

Promila Sharma, SO
(State Board Analyst)
RL Sundarnagar

From:
H.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar

To:
ACC Limited Unit 1

251,277 Gagal Cement Works,PO Barmana,Bilaspur, Bilaspur Sadar,
Distt.Bilaspur, H.P.174013

“This is computer generated document from HPOCMMS” Page 1 of 1

44
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H.P.STATE POLLUTION CONTROL BOARD
REPORT BY STATE BOARD ANALYST
(Stack/Ambient Air) Monitoring Report

\"?ﬁ"s@-/’: /

HISPCE
Report No: 16247379/A-18549 11/07/2025

I hereby certify that | Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 28/06/2025 from Arpan
Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Club House of ACC
Limited Unit 1, 251,277 Gagal Cement Works,PO Barmana,Bilaspur, Bilaspur Sadar Distt.
Bilaspur, H.P. 174013 on dated 26/06/2025 for analysis. The sample was in a condition fit for analysis

reported below:

I further certify that I have analyzed the aforementioned sample on 28/06/202S to
11/07/2025 and declare the result of analysis is to be as follows :-

Sr. Parameter Name Unit Permissible Limit | Remark/Result
No. Analysis
1 PM 10 92.0 microgram |[NA NA

mes/m3

The condition of the seals, fastening and container on receipt was asfollows:-
Filter paper was enclosed in sealed envelope with the impression of HPPCB 269. The envelope contained details of sample

like source of sample, time and date of collection, name and designation of person who had collected the sample.

Signed this on 11/07/2025

Remarks of Lab Head:

Y

Promila Sharma, SO
(State Board Analyst)
RL Sundarnagar

From:
H.P. STATE POLLUTION CONTROL BOARD,

RL Sundarnagar

To:
ACC Limited Unit 1
251,277 Gagal Cement Works,PO Barmana,Bilaspur, Bilaspur Sadar,

45
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H.P.STATE POLLUTION CONTROL BOARD
REPORT BY STATE BOARD ANALYST
(Stack/Ambient Air) Monitoring Report

b4

HPSPCE

Report No: 16247441/A-18550 11/07/2025

I hereby certify that I Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 28/06/2025 from Arpan
Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Central Lubrication
Cell of ACC Limited Unit 1, 251,277 Gagal Cement Works,PO Barmana,Bilaspur, Bilaspur
Sadar Distt. Bilaspur, H.P. 174013 on dated 26/06/2025 for analysis. The sample was in a condition fit for

analysis reported below:
I further certify that I have analyzed the aforementioned sample on 28/06/2025 to

11/07/2025 and declare the result of analysis is to be as follows :-

Sr. Parameter Name Results Unit Permissible Limit | Remark/Result
Neo. Analysis
1 PM 10 93.0 microgram |[NA NA

mes/m3

The condition of the seals, fastening and container on receipt was asfollows:-

Filter paper was enclosed in sealed envelope with the impression of HPPCB 269. The envelope contained details of sample
like source of sample, time and date of collection, name and designation of person who had collected the sample.

Signed this on 11/07/2023

Remarks of Lab Head:
Promila Sharma, SO
(State Board Analyst)
RL Sundarnagar
From:

H.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar

To:
ACC Limited Unit 1
251,277 Gagal Cement Works,PO Barmana,Bilaspur, Bilaspur Sadar,

“This is computer generated document from HPOCMMS” Page 1 of 2
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H.P.STATE POLLUTION CONTROL BOARD
REPORT BY STATE BOARD ANALYST
(Stack/Ambient Air) Monitoring Report

Report No: 16247410/A-18552 11/07/2025

I hereby certify that | Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 28/06/2025 from Arpan
Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Admin Block of ACC
Limited Unit 1, 251,277 Gagal Cement Works, PO Barmana,Bilaspur, Bilaspur Sadar Distt.
Bilaspur, H.P. 174013 on dated 26/06/2025 for analysis. The sample was in a condition fit for analysis
reported below:

[ further certify that I have analyzed the aforementioned sample on 28/06/202S to
11/07/2025 and declare the result of analysis is to be as follows :-

8 Parameter Name Results Units Permissible Limit { Remark/Result
No. Analysis
1 PM 10 65.0 microgram [NA NA
mes/m3

The condition of the seals, fastening and container on receipt was asfollows:-
Filter paper was enclosed in sealed envelope with the impression of HPPCB 269. The envelope contained details of sample

like source of sample, time and date of collection, name and designation of person who had collected the sample.

Signed this on 11/07/2025

Remarks of Lab Head:
[m] 2 [m]
Promila Sharma, SO
(State Board Analyst)
RL Sundarnagar
From:
H.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar
To:

ACC Limited Unit 1
251,277 Gagal Cement Works,PO Barmana,Bilaspur, Bilaspur Sadar,

“This is computer generated document from HPOCMMS” Page 1 of 2




1000

Distt.Bilaspur, H.P.174013

“This is computer generated document from HPOCMMS”

Page 2 of 2

50



1001

H.P.STATE POLLUTION CONTROL BOARD
REPORT BY STATE BOARD ANALYST
(Stack/Ambient Air) Monitoring Report

Report No: 16247783/A-18551 11/07/2025

I hereby certify that | Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 28/06/2025 from Arpan
Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Sampling Port of Stack
attached to Coal Mill-1 (Unit-I) of ACC Limited Unit 1, 251,277 Gagal Cement Works,PO
Barmana,Bilaspur, Bilaspur Sadar Distt. Bilaspur, H.P. 174013 on dated 26/06/2025 for analysis. The
sample was in a condition fit for analysis reported below:

I further certify that I have analyzed the aforementioned sample on 28/06/2025 to
11/07/2025 and declare the result of analysis is to be as follows :-

Sr. Parameter Name Results Units Permissible Limit | Remark/Result
No. Analysis
1 PM(Stack) 16.00 mg/Nm3 NA NA

The condition of the seals, fastening and container on receipt was asfollows:-
Filter paper was enclosed in sealed envelope with the impression of HPPCB 269. The envelope contained details of sample

like source of sample, time and date of collection, name and designation of person who had collected the sample.

Signed this on 11/07/2025

Remarks of Lab Head:
[m] 2! [a]
Promila Sharma, SO
(State Board Analyst)
RL Sundarnagar
From:
H.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar
To:

ACC Limited Unit 1
251,277 Gagal Cement Works,PO Barmana,Bilaspur, Bilaspur Sadar,
Distt.Bilaspur, H.P.174013

“This is computer generated document from HPOCMMS” Page 1 of 1
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H.P.STATE POLLUTION CONTROL BOARD
REPORT BY STATE BOARD ANALYST
(Stack/Ambient Air) Monitoring Report

Report No: 16247816/A-18555 11/07/2025

[ hereby certify that | Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 28/06/2025 from Arpan
Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Sampling Port of Stack
attached to RABH (Unit-I) of ACC Limited Unit 1, 251,277 Gagal Cement Works,PO
Barmana,Bilaspur, Bilaspur Sadar Distt. Bilaspur, H.P. 174013 on dated 26/06/2025 for analysis. The
sample was in a condition fit for analysis reported below:

I further certify that I have analyzed the aforementioned sample on 28/06/2025 to
11/07/2025 and declare the result of analysis is to be as follows :-

Sr. Parameter Name Results Units Permissible Limit | Remark/Result
No. Analysis

1 PM(Stack) 12.00 mg/Nm3  |NA NA

The condition of the seals, fastening and container on receipt was asfollows:-

Filter paper was enclosed in sealed envelope with the impression of HPPCB 269. The envelope contained details of sample

like source of sample, time and date of collection, name and designation of person who had collected the sample.

Signed this on 11/07/2025

Remarks of Lab Head:
Promila Sharma, SO
(State Board Analyst)
RL Sundarnagar
From:

H.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar

To:

ACC Limited Unit 1

251,277 Gagal Cement Works,PO Barmana,Bilaspur, Bilaspur Sadar,
Distt.Bilaspur, H.P.174013

“This is computer generated document from HPOCMMS” Page 1 of 1
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H.P.STATE POLLUTION CONTROL BOARD
REPORT BY STATE BOARD ANALYST
(Stack/Ambient Air) Monitoring Report

HESPCE

Report No: 16247552/A-18556 11/07/2025

I hereby certify that I Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 28/06/2025 from Arpan
Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Mines Office of A C C
Ltd. (Gagal Limestone Mines), 1502/26, 1500/26 ACC Ltd. Barmana , Bilaspur Sadar Distt.
Bilaspur, H.P. 174013 on dated 26/06/2025 for analysis. The sample was in a condition fit for analysis
reported below:

[ further certify that I have analyzed the aforementioned sample on 28/06/2025 to
11/07/2025 and declare the result of analysis is to be as follows :-

Sr. Parameter Name Results nits Permissible Limit |Remark/Result
No. Analysis
1 PM 10 18.0 microgram |[NA NA

mes/m3

The condition of the seals, fastening and container on receipt was asfollows:-
Filter paper was enclosed in sealed envelope with the impression of HPPCB 269. The envelope contained details of sample

like source of sample, time and date of collection, name and designation of person who had collected the sample.

Signed this on 11/07/2025

Remarks of Lab Head:
o0l
E a
=]y =
Promila Sharma, SO
(State Board Analyst)
RL Sundarnagar
From:
H.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar
To:

A C C Ltd. (Gagal Limestone Mines)
1502/26, 1500/26 ACC Ltd. Barmana , Bilaspur Sadar,

“This is computer generated document from HPOCMMS” Page 1 of 2
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H.P.STATE POLLUTION CONTROL BOARD
REPORT BY STATE BOARD ANALYST
(Stack/Ambient Air) Monitoring Report

T By
TREZ

HPSPCE
Report No: 16247506/A-18554 11/07/2025

I hereby certify that I Promila Sharma, SO, State Board Analyst duly appointed under sub-section (2) of
section 29 of the Air (Prevention and Control of Pollution) Act, 1981 received on 28/06/2025 from Arpan
Thakur, JEE, HP State Pollution Control Board RO Bilaspur a Grab sample of Transformer House of
ACC Ltd , Gagal Cement Works, Unit 11, 581/37, 585/68 Gagal Cement Works, VPO Barmana,
Tehsil Sadar, Distt. Bilaspur, Bilaspur Sadar Distt. Bilaspur, H.P. 174013 on dated 26/06/2025 for
analysis. The sample was in a condition fit for analysis reported below:

I further certify that I have analyzed the aforementioned sample on 28/06/2025 to
11/077/2025 and declare the result of analysis is to be as follows :-

Sr. Parameter Name Results Units Permissible Limit | Remark/Result
No. Analysis
1 PM 10 95.0 microgram [NA NA

mes/m3

The condition of the seals, fastening and container on receipt was asfollows:-
Filter paper was enclosed in sealed envelope with the impression of HPPCB 269. The envelope contained details of sample
like source of sar'nple, time and date of collection, name and designation of person who had collected the sample.

Signed this on 11/07/2025

Remarks of Lab Head:

E'E
Bre
O

Promila Sharma, SO

(State Board Analyst)
RL Sundarnagar

From:
H.P. STATE POLLUTION CONTROL BOARD,
RL Sundarnagar

To:
ACC Ltd , Gagal Cement Works, Unit Il
581/37, 585/68 Gagal Cement Works, VPO Barmana, Tehsil Sadar, Distt. Bilaspur, Bilaspur Sadar,

55
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Annexure R/19 (colly )
abs Priv:

{formerly known as indusirial Testing Laboratory ond Consulfing House)
A Government Approved Lobomatory

57

Test Report
issued to. ULR Number : TC1373525300001230F
ACCT LIMITED GAGAL CEMENT WORKS Report issue Date . 2O/08/2025
P.O. BARMANA DISTT BILASPUR- 174013 Sample Receipt Date . 2BIORIZO2E
(HP) Analysis Date ;o 26/08/2025 to 29/08/2025
Job Order No. & Date : 28300001230 & 26/08/2025
Work Order No. & Date NA
Nature and Description of Sample T Ambient Air Quality Monitoring (AAQM)
Type of Sample . Airsample
Weather condition o Temp-Max- 26°C. Min-23 °C, Humidity-868%, Cloudy
Date & Time of Sample Colfection o 25/08/2025 & 03:05 pm
Location / Source of Sample : Sports Club Building
Sample Quantity 01
Sampie Condition o OK
Sampling Method o HTL/SOP-7 3/01
Name of the Sample Coflecting Officer . Han Shankar Kushwaha
Any Other information (if any) T NA
3 Test Results
. SN | Parameters Results | Regulatory | Test Method (5)
? Standards
o | (NAAQS)
1 Particulate Matter,(size <10 pm),or PM 10 ug/m® 55 100 IS 8182 (Part-23) 90@5
2 | Particulate Matter (size <2.5 5 ym),or PM 2.5 ug/m® 35 80 1S 5182(Part-24) 2019
3 Nltrcger Dioxide, (NO2), pgim I B 80 185182 (Part €) 2008
4 Suiphur Dioxide, SO~, Hgim’ 11 80 1S:5182 (Part 2) Sec-1. 20 23
5 Ammonia, {NHa}, pg/m ND 400 i8S 6182 { Par-25) 2(" 18
8. Ozone, (O, yg/im™ ND 180 I8 5182 (Part-8) 1974
7 Lead Pp, pg/im” ND 1.0 18 5182 { Part-22) 2004
8 | Arsenic As, ng/m‘ ND 50 USEPA Metnod 10-3.2 1998
9 | NickelNi ng/m’ 1 no 20 'S 5182 (Part- 26) 2020
10 ,Bemar\e sl ngm ) . ND 50 i 5”?2 (Partt1) 2008
11 Benzo (a) Pyrene.( B a P ngim’ ND 10 IS 5182, (Part12) 2004
12 Carbcn Mmo,«ae ACO). mg/m | ND 4.0 CiB5182 (Part 10 1988

Note - ND- Not Detected , DL- Detection Limit {DL-Lead-0.1. Arsenic-2, Nccke[ 5.0, Benzene 1.0, Benzola) Byrene-0.5, Ozone-
Monoxide- 1.14 " MAAQS -National ambient air quality standards.

L
~-End of the Report—e o
% e

srized Signatony
Wr Kailash Chandra Bhatt

5, Ammonia- 6, Carbon

Chemica

nsoipline

Suls are refated 1o the tested ems oniy 2. Total Hability of our laboratory is Himited to the invoiced amount 3 Sampie wi
¢ of issue of 1est certificate unless otherwise specified 4, Report is not to be producad whc!iy or in part as an g de @
shou!d not he uscd in any advertising media without the permission in writing from laboratory. 5 1n case of any recontirmanon of the

& requirgd. please contact the authonzed signatory of the test report within 15 days of the 1ssue of the test report

contents of the st report

Page 1of 4

Ghaiori Gate, Patiala 147001, Punjob, (india)

Phone: 0175-2320175 (9 a.m. - 5 p.m.), 8195071555, 9915584242, 9872 ”‘”* 4242; Email

ol info@itlch.com
CIM: U71200PB2023PTCORYROS HUR-7.8/04
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{formerly known as Industrial Testing Laboratory ond Consulling Housel
A Government Approved Laborgtory

T YS?:S&
Test Report
issued to: ULR Number : TO1373525300001231F
ACC LIMITED GAGAL CEMENT WORKS Repart Issue Date - IGIDRIZ025
P.O. BARMANA DISTT BILASPUR- 174013 Sample Receipt Date . 28/08/2025
(HP) Analysis Date © 28/08/2025 to 28/08/2025
Jop Crder No. & Date : 25300001231 8 26/08/2025
Work Order No. & Date NA
Nature and Description of Sample : Ambient Air Quality Monitoring (AAQM)
Type of Sample : Air sample
Weather condition : Temp-Max- 26°C. Min-23 °C, Hurmidity-88%  Cloudy
Date & Time of Sample Collection 1 25/08/2025 & 03:28 pm
Location / Source of Sample : Admin Building
Sample Quantity ;01
Sample Condifion T OK
Samphng Method O TLISOP-7 3101
Name of the Sample Callecting Officer : Hari Shankar Kushwaha
Any Other information (if any) : NA
Test Results i
SN | Parameters Results | Regulatory | Test Method (S)
Standards
(NAAGSY
1. Particulate Matter (size <10 um),or PM 10 ug/m"u sz 100 185182 (Part-23) 2008
2 Particuiate Matter (size <2.5 um),or PM 25ug/im” | 42 80 18 5*9”/?@:@24% 2018
3 Natrogen Dioxide, (NO3)., pg/m 0% 80 1S:5182 (Par
4 Sulphur Dicxide, {SOy), yg/m” 14 80 s 3?8
5 Ammonig, (NHs), ug/m” 20 400 1551 52 Part
8 | Ozone, (Os), pg/m” ND 180 IS 5182 (Part ’9
7o tead Poopgimc . ND 10 1S, 5182 ( Pa“ 22)
8 Arsenic As, ngim’ ND 8.0
g Nickel Ni, ng/im” ND 20
10 Benzene. (CgHa) .pg/m” , . ND 50
11 Benzo{w) Pyrens (B a P) ng/m ; ND 1.0 |
12 Carbon Monoxide, (CO) mg/m” ‘ 1.21 4.0 :

Note ND Not Detected DL Detection Limit (DL Lead 4.1, Arsemc 2, Nicke!-5.0, Renzene 1.0, Benzcgm Pyrene O §, Ozone s} NABRQE: Natmnal
ambient air quality standards.

——————————— End of the Report--wvewme

b
4 e
A e
A *’émz‘éiﬁ:w Signatory
Wi Kailash Chandra Bhatt

Chemcat Disoipine

€d o the tested items onty 2. Total Hability of our lakoratory is timited to the invoiced amoury 2 pie will be destroyed atter 15
of test certificate uniess otherwise specified 4. Report is not to be produced wholly or in part as an evidence in the court of law and
shouid not be used in any advertising media without the permission in writing from laboratory. 5 in case of any reconfrmation of the contents of the test report
i required, please contact the authornized signatory of the test report within 15 days of the issue of the 1est report

days from the date of ssug

Page 1 of 1

Ghalori Gate, Patiala 147001, Punjob, (India)
Phone: 0175-2320175 (9 a.m. - 5 p.m.}, 8195071555, 9915584242, 9872584242; Email: info@ilich.com
CIN: U71200PB2023PTCO59805 TU/R7 804




1009

59

N
Labs Privat (‘@?”‘\
. . . \%@%@‘*‘%/
dormerly known os industrial Testing Laboratory and Consulling House) 7\53*(
A Government Approved Loboratory Lo
Test Report
Issued to: ULR Number TC1373525300001232F

ACC LIMITED GAGAL CEMENT WORKS
£.0. BARMANA DISTT BILASPUR- 174013
(HP)

Report Issue Date
Sample Receipt Date
Analysis Date 2810812025 10 29/08/2025
Job Qrder No. & Date 25300001232 & 26/08/2025
Work Order No. & Date NA

2910872025
28/08/2025

Nature and Descripfion of Sample
Type of Sample

Weather condition

Date & Time of Sample Collection

Ambient Air Quality Monitoring (AAQM)
Air sample

Temp-Max- 26°C, Min-23 °C, Humid
25/08/2025 & 04.07 pm

ity-86%, Cloudy

Location / Source of Samiple ;. CLC Area
Q}C;”l[ﬂ(" QZ/CH'V”.'/ O
Sampie Condition OK

Sampling Method ITL/SOP-7 3/C1
Name of the Sample Collecting Officer Hari Shankar Kushwaha
Any Other information (if any) o NA

Test Results

SN | Parameters Results | Reguiatory | Test Method (8)
! Standards
B (NAAGS)
E srticulate Matter (size <10 um),or PM 10 ug/m” 80 100 IS 5182 (Part-23) 2008
2. Pariculate Matter (size <25 ), of PM 2.5 ugim’ 49 80 1S 57,:;2{‘9% 245 2019
3. Nitrogen Dioxide, (NOy), pg/m 21 , 8G 185182 (Pant 6 2006
4 Sulphur Dioxide, {SO2), ugim’ 16 80 1815182 (D 121 Sec-1. 2023
5 Ammona, (NHs), ug/m” 18 400 1S 5182 ¢ Pam '5) 2018
6 Ozone, (O), pg/mé ND 180 IS 5162, (Part-9; 1974
7 tead Pb ugim’ ND 10 185 ,7 { Part 2\ 9%4
& Arsenic As. ng/m” ND 5.0 |
9 | NickelNi.ng/m” e ~ND 20 -
10 Benzene. (CeHe) g/ m* ND 506
(41 Benzo (o) Pyrene (Ba Py, ﬂg/ﬂ’ N . ND 10
s Carbon Monoxide, {COy.mg/m’ 125 40

Noze ND Not Detecred DL Detection Limit (DL Lead-0.1, Arsemc 2, N/ckei 5.0, ch:ene 1.0, 89*120(@ 5, Qzone- S)WA;‘%GS'»Nmibr}af o

ambient air quality standards.

ymﬂe~8.

------------ End of the Report- e

ncal Disciphne

ssuits are reiated 1o the tested items only 2. Total liability of our laboratory is limited to the invoiced amount 3 Sampie wili be desiroyed after 15
: aate of ssue of test certificate unless otherwise specified. 4. Report is not to be produced wholly or in part as an evidence in the court of law and
:mouki not be used in any advertising media without the permission in writing from laboratory. 5. In case of any reconfirmation of the contents of the test report

s required please comact the awthonized signatory of the test report within 15 days of the ssue of the test report

Page 1ot

Ghalori Gate, Paticla 1470017, Punjab, {india)

Phone: 0175-2320175 (9 a.m. — 5 p.m.), 8195071555, 9915884242, 9872884242 Email: info@itich.com
e £.7

UY71200PB2023PTCO59805 iTUE-7.8/04
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Labs Privat

(formerly known as Industrial Testing Laboratory and Consulting House)
A Government Approved Laboratory

TE RITRS
Test Report
issued to! ULR Number : TCA373625300001233F
ACC LIMITED GAGAL CEMENT WORKS Report Issue Date . 29082025
P.O. BARMANA DISTT BILASPUR- 174013 Sample Receit Date  © 26108/2028
(HP) Analysis Date © o 26/08/2025 o 2910812025

Job Order No. & Date : 25300001233 & 26/08/2025
Work Order No. & Date ¢ NA

Nature and Description of Sample + Ambient Air Quality Monitoring (AAQM)
Type of Sample 1 Air sample
Weather condition : Temp-Max- 26°C, Min-23 °C, Humidity-86%. Cloudy

e & Time of Sample Collection 1 25/08/2025 & 04:18 pm

stion / Source of Sample : Coal stacker

Sample Quantity 0
Sampte Condition o OK
Sampling Method ¢ {TUSOP-7.3/01
Narmie of the Sample Collecting Officer 1 Hari Shankar Kushwaha
Any Other Information (if any) 1 NA
, e ,,T,.,‘,TJ‘??.P@C?U?@ - s v
r S Parameters Resuits | Regulatory Test Method (8)
| | Standards
S T L (NAAQS) o
1 Particulzte Matter (size <10 ym) or PM 10 ugim- | (Part-23) 2006
|2 | Particulate Matter, (size <2.5 um),of PM 2.5 ug/im”

3 * Nitrogen Diox:d Oy, pgim’

Lead Pb, u o
© Arsenic As, ng/m’ '

, . Nickel Ni. ng/im™
L 10, Benzene (Cetl | e

' Benzo {u) Pyrene.(B aP) ngim_

1 . Carbon Monoxid .(CG‘),mg!mT

.Nore - AID Not Detected , DL~ béteéiio; Lmnt(DL L
ambient air guality standards.

A Method 1O

{;:i w
5 {
Authorized Signatory

Mr Kaellash Chandra Bhatt

Chamical Disapline

NOTE 1 The results are reiated 1o the rested nems only 2. Total fiabitity of our laboratory is limited fo the invoiced amount 3 Sampte will D& gestroyed aiter 15

days from the date of 1ssue of test ceriificate unless otherwise specified. 4. Report is not to be produced wholly OF in part as an evigence in the court of taw and

shouid not be used in any advertising media without the permission in writing from laboratory. 5 in case of any reconfirrnation of the contents of the testrepon
equired. please contact the authorized signatory of the test report within 15 gays of the issue of the testreport

Page 1ol

Ghalor Gate, Patiala 147001, Punjab, {india)
Bhone: 0175-2320175 (9 arn. - 5 p.m.), 8195071555, 0015584242, 9872884242, Email info@@ilich.com

v

CIN: U71200PB2023PTCO59805 TLE-7 8/04

60



1011

abs Privat

{formerly known as industricl Testing Laboratory and Consulling House)
A Government Approved Laboratory

TC A3

Test Report

ssued to. ULR Number TC1373528300001234F

ACC LIMITED GAGAL CEMENT WORKS Report Issue Date 2910812075

P.0. BARMANA DISTT BILASPUR- 174013 Sample Receipt Date 26/08/2025

(HP) Analysis Date 26/08/2025 to 29/08/2025
Job Order No. & Date 25300001234 & 26/08)2025
Work Order No. & Date NA

Nature and Description of Sample
Type of Sample
Weather condition

Ambient Air Quality Monitoring (AAQM)
Air sample
Temp-Max- 268°C. Min-23 °C, Humidity-86%,
Date & Time of Sample Collection 25/08/2025 & 04:35 pm
‘Locaizorr / Source of Sample . Transformer house
mple Quantity SN
bamp!e Condition . OK
Sampling Method ITL/ISOP-7 3/01

Cloudy

Name of the Sample Coffecting Officer

Hari Shankar Kushwaha

Any Other Information (if any) NA
L S B Test Results -
I SN | Parameters Results § Regulatory | Test Method (5)
. Standards
Y .. NAAQS)y
1 Particulate Matter {size <10 n or PM 10 ug/ 59 ‘ 100 ( ( {
2 Particuiate Matter (size <2.5 ymj or PM 2.5 ugim’ 47 60 s (Part-24 2h
3 Nivogen Dioxide, (NOs), pg/m O 80 (o182 Q_Pﬁfi B8} 2@%
4 Sulphur Dioxide, (SO2), ug/m® 18 80 1S:5182 (Part 2) Sec-1, 2023
5 Ammonia, (NHa), yg/m” 22 400 1S 5182 { Par-25) 201
8. Ozone, {Os), pg/m’ ND 180 1S 5182, {Part-8) 1974
7. Lead Pb. pg/m” ND 1.0 1S: 5182 { Part-223 2004
8 Arsenic As ng/m’ ND 50 USEPA Method 10-32- 1999
9. Nickel Ni ng/m” ND 20 IS 1 5182 (Part- 26; 2020
10 | Benzene, (CsHs) .ug/m’ ND 50 IS 0“32 {Part11), 2006
11 Benzo (q) Pyrene, (B a P, ng/mJ ND 1.0 1S: 518 DcarﬂZ\ 2004
12 . Carbon Monoxide (CO),mgim” ND 4 G SN 82 fDaf‘ 10} 1989

Note -

Carbon Monoxide- 1.14 )" NAARQS -National ambient air quality standards.

NOT 1 Tne results are refated o the tested items only 2. Total liabitity of our laboratory is limited to the invoiced amount 3 Samsie

-End of the Report-

ND- Not Detected , DL- Detection Limit (DL-Lead-0.1, Arsenic-2, Nicke! -5.0, Benzene 1.0, Benw!:x} F’yrene -0.5, Ozone- 5,

-
%‘wﬁ‘\ e

Authorized Signatory

WMr. Kailash Chandra Bhatt

Cherucal Disaiphine

& gestroved alter 18

days n i the date of sue of test certificate uniess otherwise specified 4. Report is not to be produeed wholly or in part as an evidence in the court of law and

should not be used in any advertising media without the permission in writing from !aboramry
S 1 authonzea signalery of the st repont within 15 days of the s3us of the

SLATGS piease conas

L ihe

[slaleig]

se of any reconfirmation of the contents of the test report

Ghalori Gate, Patiala 147001, Punjab, {india)
Phone: 0175-2320175 {9 am. - 5 p.m.), 8195071555, 9915584242, 9872584242; Email: m?@{wg@w@m

Cin: U71200PB2023PTCOE9805

W

/R BRinA
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{formerly known as industrial Testing Laboratory and Consulling House)
A Government Approved Laboratory

T
e
% j

TC 137

“
&

62

1ssued 1o

ACC LIMITED GAGAL CEMENT WORKS
P.O. BARMANA DISTT BILASPUR- 174013
(HP)

Nature and Description of Sample
Type of Sample

Weather condition

Date & Time of Sample Collection
Location / Source of Sample

Sample Quarntity

Sample Condition

Sampling Method

Name of the Sample Collecting Officer
Any Other Information (if any)

Test Report

ULR Number

Report Issue Date
Sample Receipt Date
Analysis Date

Job Order No. & Date
Work Qrder No. & Date

TC1373525300001236F
29/08/2025

25/08/2025

28/08/2025 1o 29/08/2025
25300001235 & 26/08/2028
NA

Ambient Air Quality Monitoring {AAQM)

Air sample

Temp-Max- 268°C. Min-23 °C. Hurmudit

25/08/2025 & 0450 pm
Mines office

01

OK

ITL/SOP-7.3/01

Hari Shankar Kushwaha
NA

Test Results

" SN | Parameters

y-86% . Cioudy

Monoxide- 1.14 *"NAAQS -National ambient air quality standards.

1 The results are related 1o the tested items only 2, Totatl Hability of our taboratory is limited to the invoiced amount

1 Resuits | Regulatory = Test Method (8)
Standards
| (NAAGSY
1 Particulate Matter,(size <10 pm),or PM 10 pg/im’ 73 100 IS: 5182 (Part-23) 2008
2. Particulate Matter (size <2.5 ym),or PM 2.5 ug/mg‘ 44 80 18 5?82(?3@524} 2019
3. ¢ Nitrogen Dioxide,(NOz), ug/im 23 80 135182 (Part 8) 2008
[ 4. Sulphur Dioxide, {SCy), pg/m3 13 80 185182 (Part 2) Sec-1, 2023
|5 Ammonia, (NHzj, pg/m” 24 400 IS 5182(Pant25)2018
5 Cezone (Os) wg/m” ND 180 S 7
7 Lead Po ugim’ ) ND 10 22)2004
8 Arsenic As ngim” N 8.0 L USEPA Method 10-3 2 1998
9 Nicket Nt ng/m” L ND 20 IS 5182 {Part- 28) 2020
10, Benzene, (CeHs) ,pgim” ND 50 1S 3182 (Part11), 2008
11 | Benzo (o) Pyrene.( B a P). ng/m” ND 10 1S: 5182, (Part12), 2004
12 Carpon Monoxide (CO) mg/m” ND 4.0 ISI5182 (Part 10)
Nore - ND- Not Detected , DL- Detection Limit (DL-Lead-0.1, Arsenic-2, Nickel -5.0, Benzene 1.0, Benzofa} Pyrene-0.5, Qrone- 5, Ammonig- 8, Carbon

I

b 4
ANy

%&{\&}W

zet

Authorizec Signatory
My Kailash Chandra Bhatt

Cnemca

3 Sampie will be destroyed after 15

days from the date of ssue of west certificate untess otherwise specified 4. Report is not to be produced wholly or in part as an svidence in the court of law and
should not be used in any advertising media without the permission in writing from laboratory. & In case of any reconfirmation of the contents of 1he test report
5 required. please contact the authonzed signatory of the test report within 15 days of the issue of the test report

Page 1of

Ghalori Gate, Patiala 147001, Punjab, {India)
Phone: 0175-2320175 (9 a.m. - 5 p.m.}, 8195071555, 9915584242, 9872584242: Email: info@ifich.com
CIN: U71200PB2023PTCO59805 ITL/R.7 am4a
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{formerly known as Industial Testing Laboratory and Consulting House) N
A Government Approved Laboratory ZZ;Z\SA
Test Regort
Issued to ULR Number
ACC LIMITED GAGAL CEMENT WORKS ,'—?@p();*z issue Date
P.O. BARMANA DISTT BILASPUR- 174013 Samp/g Recept Date
(HP) Anatyss Da 27082025 10 510
Job Order No & [0 25300001257 & 27/08/2028
Work Crder No. & 1 NA
Nature and Descriphion of Sample o Stack Emussion Sampie
Type of Sampie o A Sample
Date & Time of Sample Coliection o 26/08/2025 & 1110 am
Location / Source of Sample o Cement mili-02 (Gagal 1)
Sample Quantity M o
Sampie Condition 0K
Sampling Method ¢ ATL/SOP-7 3/01
Name of the Sample Collecting Officer © Harn Shankar Kushwaha
OBSERVATIONS: ]
Ambient air temperature, (7C) 267
Stack gas temperature, {°C) B4
Stack gas velocity (m/s). average D134
Duration of sample coliection. (minutes) c 30
Stack chameter at samphng poiit, (m) oA
Heigmt of stack from ground/ roof jevel (m) D31
Any Other Information {Volumetne flow rate) 38799 46 (Nm 3/
Test Resuits
. 8N | Parameter(s) | Results = Regulatory standards " Test Method (S)
1 . Parucuiate Matter, mg/‘NmT ' , 75 ‘ s IS 11258 {Part 1 1885

Note: - "CPCB Industrial Specific Standard vide Notification no. 444, Date 25.08.2014 "

~End of the Report-r -

AL i’zﬁ‘g\ Efé/

SuthoriZed Signatory
Wiy Kaiigsh Chandre Bhatt

ri reiated to

wested

3
i

ems only 2. Total Hability of our laboratory is limited to the invoiced amount 3 San

Tpie will De o oyed after 15
days from v Gl issue of test certficate uniess otherwise specihied 4, Report is not to be produced wholly or in part as an evidence in the court of law and
should not be used in any advertising media without the permission in writing from laborat of any reconfirma {

% 2

ory. 5 1ot the contents of the test report
please contact the authonzed signatory of the test report within 15 days of the alelich
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{formerly known as Indushial Testing Laboratory and Consutling House)
A Government Approved Laboratory

Test Report

issued o ULR Number o TC1373525300001288F

ACC LIMITED GAGAL CEMENT WORKS Repof[ Issue Date : Q’ 1952025

P.O. BARMANA DISTT BILASPUR- 174013 ».)8/"7,(]/? Receo Dt Date

{(HP) Analysis Date : 082025 1o 01092025
Job Order No & Dare : 25300004258 & 2710812025
Work Crder No & Date o NA

Nature and Description of Sample © Stack Ennssion Sample

p(” of Sample

Alr Sample

of Sampte Colfection o 26/08/2025 & 02 15 pm

Localion 7 Source of Sample : Coal Mill No 1 (Gagal -02;
Sample Quantity o

Sample Condition o OK

Samping Method o HTL/SOP-T 3401

Name of the Sampie Collecting Officer © Hari Shankar Kushwaha
OBSERVATIONS:
Ambient air temperature. (°C) 284

Stack gas emperature. {C) : 84

Stack gas velocily (m/s). average ©168.81

Luration: of sample colfection. (minutes) 30

at sampling pomt. (mj 12

Height of from ground/ roof level 1mj 7
Any Other m?or maton (Volumetrnc flow rate)

i

Test Results

' SN | Parameter(s) | Resuits Reguiatory standards Test Method (8)

1 Particutate Matter mg/Nrf S 84 | 30 1

~

Note: - "CPCB Industrial Specific Standard vide Notification no. 444, Date 25.08.2014

~~~~~~~~~~~~~ End of the Reporto

] U}ﬁf\?’é
Authorized Signatory
My, Kail %h handm Bhatt

alr o the tested items only 2. Total liability of our laboratory is limited to the invoiced amount 2 Sample

f wst cerifinate uniess otherwise specified 4, Report is not to be produced wholly or in part as an svidence in the court of law isncﬁ
m«émsmg media without the permission in writing from éaboramry &
Au autnerized signatary of the st report within 14

any reconfrmaton of the contents of the test

repen

lon Gate, Paticio 1
pan), 8195071555
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Labs Priva

{formerly known gs Industriol Testing Laboratory and Consulling House)
A Government Approved Laboratory

L/
T

Test Report

1ssued o ULR Number . TC1373525300001258F
Report issue Date

ACC LIMITED GAGAL CEMENT WORKS
P.0. BARMANA DISTT BILASPUR- 174013

Sampie Recemp! Date
{HP} > 8/ ok eYde
25300001258 & 27/08/2025

NA

Nature and Description of Sample

Stack Emission Sampie
Type of Sample

Alr Sample

Date & Time of Sample Collection L 26/08/2025 & 02:54 pm
tocation / Source of Sample . Coal mill -02 {Gagal-02)
Sample Quantity O

Sample Condition ;. OK

Samplng Method © O TL/SOR-7 304

Namie of the Sample Collecting Officer 1 Han Shankar Kushwane
OBSERVATIONS: ,

Ambrent ai temperature. (*C) © 278

Stack gas temperature, {°C) 7Y

Stack gas velocity (im/s). average . 1580

Ouration of sample collection, (minutes) o 30

Stack diameter at sampling point, (mj 22

Hetght of stack from ground/ roof fevel (m) 7

Asty Other informauon (Volumetne flow rate) C78770 8% (Nm3mn

Test Results

Results x Regulatory standards ”
" Particuiate Matter, mg/Nm” 86 ‘ '

| 8N | Parameter(s)

4

Test Method (5)

30 TS
Note: - “CPCB Industrial Specific Standard vide Notification no. 444, Date 25.08.2014

w200 Of the Report- -

siated 1o the tested Hems oniy 2. Total Hability of our laboratory is limited to the invoised amount 2 0 g Wil e destroyed after 15
frssue of lest cersficate unless otherwise specified 4, Report is not (o be produced wholly or in part 85 ar evidence i1 the court of
should not be used in any advertising media without the permission in writing from laboratory. § in case of any recos

& required . please contact the authorized signatory of the test report within 15 days of the issue of the test report

woand
4 report

Phone: 01758-2320175 (9 a.m. - 5 pun.), 8195071555, 99155¢
Cin: U71200PEZD23PTCUS9805

s
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T i
Labs Pri &)
apbs Privat . SR
.-
{formerly known as Industrial Testing Laboratory and Consulling Houss! \»ﬂ\/
A Government Approved Laboratory Ly w}
Test Repaort
tssued o ULR Number TC1373525300001260F
ACC LIMITED GAGAL CEMENT WORKS Report Issug Date
P.0. BARMANA DISTT BILASPUR- 174013 Sample Recep! Date
(HP) Anaiysis Date 71082025 to 01/09/2025
Job Crder No. & Date 25300001260 & 27/08/2025
Work Order No. & Date NA
Nature and Description of Sample Stack Emission Sample
Type of Sample Air Sample
;’)af@- & Tune of Sample Collection 26/08/2025 & 0335 om
ocation / Source of Sample Coal Milt (Pet C ke) (uﬂga 023
Samplte Quantity 01
Sampie Condition OK
Samipling Method ITL/SOP-7.3/01
Name of the Sample Coflecting Officer Hari Shankar Kushwaha
OBSERVATIONS:
Ambient air tempearature “°C) 27 1
Stack gas tlemperalure | “C) o
Stack gas velocity (m/s), average 152
Duration of sample collection, {minutes) 30
Stack diameter ar sampling point. (M) 18
Height of stack from ground/ roof level, (imj 80
Any Other Information {Volumetric flow rate) T 1186876.53 (Nm3/inr)
Test Resuits
SN Parameté%“( s} Results! Regulatory standards © “Test Method {8)
1 Parcuiate Matter, mg/Nm’ o3 a0 - 11255 (Part 1) 1988
Note - *CPCB Industrial Specific Standard vide Notification no. 444 Date 25.08.2014 .
---------- End of the Report-—-mmmr
AYS
e

snousa not be used i3 any ddvemsmg medua thhout the permlssmn i writing from taborato
s required. piease contact the authornized signatory of ihe test report within 15 days of the issug 013

3 Sampie
svigencs int

AE e
ofing o

coun of law and

z&d f"anamﬁ f

desinyad alter 15

e st ””

Ghalori Gate, Potiala 147007, Punjab, {indig)

Phone: 0175-2320175 (9 aum. - 5 p.m.), 8195071585, 9915584242, @%7“ 584 1242; Emall info

CIN: U71200PB2023PTCE5E980S5

o r%i}%ﬂ«;:%‘s SO
M7 BiniA
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I {@‘}*‘
; . ) .
tformerly known as Industrial Testing Laboraiory ang Consulling Housel N R ‘ﬂ
A Government Approved Laboratory
RIvERE LG
Test Report
issued © LR Number 3525300004277F
ACC LIMITED GAGAL CEMENT WORKS Report issue Date
£.0. BARMANA DISTT BILASPUR- 174013 Sample Recepl Date 28/
{(HP) Analysis Date 2810872025 1o 02108/2025
Joh Order No & D 25300001277 & 28/08/2028
Work Qrder No & Dale NA
Nature and Description of Sample Stack Emission Sample
Type of Sample Air Sampie
Date & Time of Sample Collection 070812025 & 1118 am
[ ocation / Source of Sample < VRMKILN (Gagal -02)
Sampie Quantty M
Sample Condition . OK
Sampling Method ITL/SOP-7.3/01
name of the Sample Collecting Officer Harl Shankar Kushwanha
OBSERVATIONS: »
Ambient air temperature, “C) : 358
Stack gas lemperature. C) A 1§
Stack gas velooity (/8] average 240
Duration of sample collection. {(minutes) 70
Stack diameter at sampling pont (m) 34
fﬁaghzgfsuﬂﬁ<ﬁonvgy@undir@of%eveﬁ{nw 122
Any Other Information Volumetric flow rate} 575525 24 (Nm3/hi;
Test Resuits
SN TParameters) ) ”“’ﬁé’é’éiﬁé?ﬁ“é;jﬂ?é?&?Q"éié"h‘&é’éé’é'*” T Yest Method (3}
AT Barticulate Matter, mg/Nm® ga T w0 TS 11255 (Part 1) 1985
Note: - "CPCB Industrial Specific andard vide Notification no. 444, Date 25.08.2014 o
~~~~~~~~~~~~ £nd of the Report-—----
e

R
sl m

{1 the lested dems

yriy 2. Total Hability of our laboratory 1s iimite
¥ 23 est certficats unless otherwise 5
should not be used in any advertising media without the permission in wiiting from laboratory.

ag please conact the aunonzed signatory of the st repon within 15 days of the issue of the @

d to the invoiced amoun.
pected 4. Reportis notte pe produced wholly or i part as

case fy TECon

Nl

Authorized Signatory
My Kailash Chandra Bhatt
qhing

seswoyed after 16
s nourt of law and
TGSt report

Ghalor Gate, Puticla
75-2320175 (9 a.m. - 8 p.m.), 81950715

1470071, Puni
3 ,
QUPRZO2IPTCUAYRY

§§'§
3
O3
s
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fformerly Known as industrial Testing Laboratory and Consuifing Housa) =4
A Government Approved Laboratory & A

68

izsued o
ACC LIMITED GAGAL CEMENT WORKS

5 0 BARMANA DISTT BILASPUR- 174013
{HP)

wature and Descrption of Sample
Type of Sampie

Date & Time of Sample Coilection

i ocation ¢ Source of Sample

Sample Quantty

Sample Condition

Sampling Method

Name of the Sample Collecting Officer

OBSERVATIONS: ‘
Ambient ar femperature, C)
Stack gas lemperature. (°Cj
Stack gas velocily {m/s), average

Dyyration of sample cofiaction. (munutes)

Srack diameter at samping potnl. (m)
Height of stack from ground/ roof tevel. {m)

Any Other Information (Volumetric flow rate)

&N Parameter(s)

. partcuiate Matt

g

Note: - “CPCB Industrial Specific Standard vide N

clated 0 he @sted 1ams onty 2. Total

S5

; of eslcert

Gays oen Sate uripgs otherwise spoched 4. Reportis not to e produced whoily or in payt as an evigence in the court
should not be used in any advertising media without the permission in writing from laboratory. = i# o
5 requires please contact he authorzed signatary of the test report within 15 days of the issug of inetestre

Test Report

ULR Number ?C§3735253{}00612?8§:
Report [ssug Date )

25

Sample Receipt Dale P

(VAN

Analysis Date 5 10 0208
Job Order No. & Date 25300001278 & 2

Work Order No. & Dale NA
Stack Emission Sampie

Air Sample

2710812025 & 02:35 pm

Cooter ESP {Gagal -02Z)
01

OK

ITL/SOP-7.3/01

Har Shankar Kushwaha

318
146

9.91
2

L On

i (a2

O o

247787 07 (Nm3/nr)

Test Results

~Resuits| Reguiatory standards ~ T est Method ()
R - SR

Par 1) 1985

otification no. 444, Date 25.08.2014

------------ End of the Report--—--
™
) s
Ve
S
Aythorized Signatory
Mr Kailash Chandra Bhatt

at Disciphing

fiability of our laboratory is limited to the invoiced amount 3

of taw and

te of e tesl report

manon ol 0o L0

Ghalor Gate, Patiala 147001, Pun)

Crone 01 ?Xi“éib?i}g 75 gg’:? (e M2t Nay i:? QEU 1.k
‘ 3
177 ?J@?ﬁzs&:u%g‘éw:}:?\;g ]

8195071555, 9915584

com

BG4
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Labs Private

{formerly known as Industrial Testing Laboratory and Consul lting KHouse)
A Government Approved Laboratory

69

issued 1o
ACC LIMITED GAGAL CEMENT WORKS

P.0. BARMANA DISTT BILASPUR- 174013
{HP)

Nature and Descrption of Sample

7 Sample

> & Time of Sample Collection
Lovanon / Source of Sample

Sampie Quantly

Sample Condition

Sampling Method

Name of the Sample Collecting Officer

OBSERVATIONS:

Armbrent air temperature, (°C)

Stack gas temperature, (‘C,)

Stack gas velocity (m/s), average

Duration of sample coflection. (minutes)
Stack diameter at sampling point. (m)
Height of stack from ground/ roof feved (m)
Any Other Information {Volumetric flow rate)

Test Report

ULR Number

Report Issue Date
Sampie Receipt Date
Analysis Date

Job Order No & Date
Waork Order No. & Date

Stack Emussion Sample
A Sample

27/08/2025 & 03 48 pm

45
Cement mili -03 & 04 {Gagal-0Z;

01
OK
ITL/SOP-7.3/01%
Harn Shankar K

1
63
15.82
30
2.2
38

184285 99 (Nm3/hr;

Test Resuits

ushwaha

TC1373525300001278F
020820085
28/08/2025
DRIORIPOIE 1o 0205 5
25300001279 & 28/08/2025
MA

SN Parameter(s) i

. Parucuiate Matter, mg/iNm”

Results Regulatory standards
130 30

Note: - *CPCE Industrial Specific Standard vide Notification no. 444, Date 25.08.2014

= /xﬁ.s are fuated © me tested nte’m only 2, Tctal habmty of our iaboratory is limited to the mvmcam AMOLHL

shou d not be used in any advemsmg media wuthout the permtssnon in writing from laboratory

s regquired. please contact the authornized signatory of the test report withun

5

—£nd of the Report~

aays of he ssue o1

31

Test Method (8)

Aythorized S g.;natom
WMr. Kailash Chandra Bhatt

Cngmucal Disgiphng

K ;amc © v\‘ it be g8su0 1"":1 after 19

Ghalori Gate, Patigla 147001, Punjab, (India)
Prone: 0175-2320175 (9 a.m. ~ 5 p.m.), 8195071555, 9915584242, 9872

CIND U771200PB2023PTCU59805

*:é 34242; Email info@itich.com
HL/E.7 A
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Labs Private

PO P ”j
{formerly known as Industrial Testing Laboratory and Consulting House) Y
A Government Approved Laboratory

LR vatY
Test Report
issued to. ULR Number o TC1373825300001280F
ACC LIMITED GAGAL CEMENT WORKS Report Issue Date L 0IYR025
P.O. BARMANA DISTT BILASPUR- 174013 Sample Receipt Date LIORIZ02R
{HP) Analysis Date D 28082025 10 02/08/2025
Job Qrder No & Date ;o 25300001280 & 28/08/2025
Work Order No. & Date oONA
Nature and Description of Sample Stack Emission Sample
Type of Sample © Air Sample
Date & Time of Sample Collection 1 27108/2025 & 12:45 pm
Location / Source of Sample : RABH (Gaga! -C1)
Sample Quantity D01
Sample Condition T0OK
Sampling Method ITL/ISOP-7 3/04
Name of the Sample Collecting Officer Harn Shankar Kushwaha
OBSERVATIONS: ‘
Ambient air temperature, °C) © 308
Stack gas temperature, (°C) 139
Stack gas velocity (m/s). average 1973
Duration of sample coliection, (minutes) 30
Stack diameter at sampling point. (m) 425
Heught of stack from ground/ roof level im) 155
Any Gther information (Volumetnc flow rate) T 6B9378 81 (NmB/hn
Test Results
I SN Parameter(s) Results; Regulatory standards ~ Test Method (8)
1 Particulate Matter, mg/Nm° 65 30 IS 11255 (Part 1) 1685

Note: - *CPCB Industrial Specific Standard vide Notification no. 444, Date 25.08.2014

e End of the Report -

) m@\%/

Authorized Signatory
My Kailtash Chandrs Bhatt

Chemical Disciphne

NOTE 1 The resuits are related to 1
days from the dats of 1ss

ne tested items oniy 2. Total liability of our taboratory is limited to the invoiced amount 2
ve of test certificate uniess otherwise specified 4. Report is not to be produced whol
should not be used in any advertising media without the permission in writing from laboratory, 5 in cas

i required. please contact the auwthorized signatory of the test report wathin 15 uays

el 3 siraryed afler 15
ty or in part as an evidence in the court of law and

€ of any reconfirmaton of 1he coments of he tes? report
of ine issue of the test repor

Ghalori Gate, Patiala 147001, Punjab, {indig)
Phone: 0175-2320175 (9 a.m. ~ 5 p.m.}, 8195071555, 9915584242, 9872584242 Email: info@itich.com
CiN: U7 1200PB2023PTCO59805 WUF-7.8/04
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D)
. 40 " \j@}%.»,{%%}
{formerly known as Industrial Testing Laboratory and Consul ?m@ House) X‘W’ 7
A Government Approved Laboratory L m;}

Test Report
fssued to ULR Number o TC1373525300001281F
ACC LIMITED GAGAL CEMENT WORKS Report Issue Date o 02092025
P.O. BARMANA DISTT BILASPUR- 174013 Sample Receipt Date © o DBIOB20DS
{HP) Analysis Date v 28/08/2025 10 021092025

Job Order No. & Date . 25300001281 & 28/08/2025

Work Order No. & Date o NA
Nature and Description of Sample Stack Emission Sampie
Type of Sample . Air Sample
Date & Time of Sample Collection 1 2710812025 & 01 28 pm
Location /7 Source of Sampie ¢ Coal mill-01 (Gaga! -01;
Sample Quantity 01
Sampie Condition o OK
Sampling Method ITL/SOP-7.3/01
Name of the Sample Coilecting Officer Harn Shankar Kushwaha
OBSERVATIONS:
Ambient air tomperature, {°C) it4
Stack gas temperature. (7C) 7
Stack gas velocity {m/s). average 189
Duration of sample collection, (minutes) 30
Stack diameter at sampling point, (m) 12
Hewght of stack from ground/ roof level, (m) 84
Any Otnher Information (Volumetric flow rate) 1 56078.01 (Nm3/hr

Test Results
. SN Parameter( s} Resuits Reguiatory standards * Test Method (5)
L1 P ticulate Matter, mg/Nm” 6.3 30 s 11255 { Part 1 v o1e8s

.Nbie.' ~M’bPCB Industrial Specific Standard vide Notification no. 444, Date 25.08.2014

—-End of the Repori e

N

Suthor mm Stgnawn

My Kai

SURS are

glated 1o the 1ested 1ems only 2. Total liability of our laboratory is limited to the invoiced amoun
of test certficate uniess otherwise specified 4. Report is not to be produced whaolly
shou d not be used in any advertising media without the permission in writing from laboratory & in
S requred. piease contact the authenzed signatory of the test report wathin 15 days of the 1ssue of the ¢

&
Y

3 Sample lestroved after 1
ar i part as an evidence i the court of law and
& of any rec

nee of m
uon ot in

Fage v of

Ghalori Gate, Patiala 147001, Punjab, ﬂsﬁéﬁ%ﬁ}
Phone: 0175-2320175 (9 a.m. ~ 5 p.m.), 8195071555, 9915584242, 9872584242: Email- info@itich.o
CiN U71200PB2023PTCO59805 TLUE-7.8

Ty

04
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Labs Privat

{formerly known as industrial Testing Laboratory and Consulting House)
A Government Approved Laboratory

Test Reporl

issued o ULR Number TCH ﬂzdsmoem 282F

ACC LIMITED GAGAL CEMENT WORKS Roport issue Date

P.O. BARMANA DISTT BILASPUR- 174013 Sa,‘nn}p RQL&(U’ Date ])%

(HP) Analysis Date : 28;‘08 2025 10 02/09/2025
Job Order No. & Date . 2B300001282 & 28/08/2025
Work Order No. & Date o NA

Nature and Description of Sample  Stack Emission Sample

Type of Sample L Air Sample

Date & Time of Sampie Collection D 27/08/2025 & 0312 pm

Location / Sowrce of Sample o Cooler ESP (Gagsal-01

Sample Quantity o0

Sample Condition T 0OK

Sampiing Method T TL/SOP.7.3/01

Name of the Sampie Collecting Officer : Hari Shankar Kushwaha

OBSERVATIONS:

Ambient air temperature, (0} T318

Stack gas emperature, (°C) D184

Stack gas velocity (mis) average O

aton of sample collection. (minutes) C25

Stack diameter at sampling pomnt, (m) N

Height of stack from ground/ roof level, (m) : 35

Any Other Information (Volumetric flow rate) v 181609.14 (Nm3/hr

Test Results

[SN Parameter(s) Resutts< Regutatory standards * Test Method (35)
1 Parculate Matter, mgiNm® T Ty 30 1S 91255 Part 1) 1985

Note: - "CPCB industrial Specific Standard vide Notification ne. 444, Date 25.08.2014

E£nd of the Report-mm..

~uthorized Signatory
Mr Kailash Chandrs Bhate

Lhemcal u»hc:uzme

are related 1o the tested nems oniy 2. Total liability of our faboratory is limited to the invoiced amount & Sampie

sue of st certificats unless otherwise specified 4. Report is not to be produccd wholly ot in past as an wzdmu in the
ahuu ci not De used in any advertising media without the permission in writing from laboratory. 5 in case of an y reconhi 4

WIel. please contact the authorized signatory of the test eEport withn 18 days of the ssue of the 1est repon

court of law and
3 of he 188! repon

Ghalori Gate, Patiala 147001, Puniab, {Indiv)
Phone: 0175-2320175 (9 aum. - 8 p.m.), 8195071555, ?‘?‘%5&%8& 42, PBT2584242; Email:

Cinfo@itlch.com
CING U7 1200P82023PTC059805

{TL/F-7.8/04
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A Government Approved Laboratory

TC - 49738

Test Report

issued to ULR Number TC1373525300001283F

ACC LIMITED GAGAL CEMENT WORKS Rep@r{ Issue Date O2i08/2025

P.O. BARMANA DISTT BILASPUR- 174013 Sample Receipt Date c2BINS/IOYS

{HP) Analysis Date o 2870872025 10 02/08/2025
Job Order No & Date o 28300001283 & 28/08/2025
Work Order No & Date o NA

Nature and Description of Sample
Type of Sample

Date & Time of Sampie Collection 2710812025 & 04:25 pm
Location / Source of Sample : Cement mill-01 (Gagal -01)
Sample Quantity D01
Sample Condition 0K

Sampling Method ITL/SOR-7 3/04

Name of the Sampie Collecting Cfficer Hari Sharkar Kushwaha

Stack Emission Sample
Air Sampie

OBSERVATIONS:

Ambient ar temperatwre, (°C) 307
Stack gas temperature, (°C) 67
Stack gas velocity (m/s), average 18.0
Duration of sampie coliection. (minutes) 30
Stack diameter at sampling point, (m) 11
Height of stack from ground/ roof level (m) 31

Any Other Information (Volumetnc flow rate) 48035 16 (Nm3/mnr

Test Results
SN Parameter(s) Results

Regulatory standards ~ Test Method (S}

1| Particulate Matter, mg/Nm 68 30 IS 1285 (Part1) 1985

Note: - "CPCB Industrial Specific Standard vide Notification no. 444, Date 25.08.2014

w0 OF the Reportr .-

Authorized Signatory
Mi Kailash Chandre Bhatt

Chemical Discigiine

The results are refated 1o the wested tems only 2. Total tiability of our taboratory is fimited to the invoiced amount 2 Sample will be destrayed ahler 15
1 e date of 1ssue of test certificate uniess otherwise specfied 4, Report is not to be produced wholly or in part 88 an evidence in the court of law and

should not be used in any advertising media without the permission in writing from laboratory. 5 In case of any reconfirmatcn of the contents of the 1es! report
18 required, please contact the authorized signatory of the test report within 15 days of the issue of the test repon

r

days fr

Fage 1of 1

Ghalori Gate, Patiala 147001, Punjab, {india)
37

Phone: 0178-2320175 (9 a.m. - 5 p.m.}, 8195071555, 9915584242, 9872584242: Email: info@itich.com
CING U71200PB2023PTCOE9E0S TLF-7.8/04
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ST 74

fssued o
ACC LIMITED GAGAL CEMENT WORKS

P.O. BARMANA DISTT BILASPUR- 174013
{(HP)

Nature and Description of Sample
Type of Sample

Date & Time of Sample Collection
Location / Source of Sample

Sample Quanity

Sample Condition

Sampling Method

Name of the Sample Collecting Officer

OBSERVATIONS:

Ambient air temperature. (°C)
Stack gas temperature. (°C)
Stack gas velooity (nVs), average

Duration of sampie collecton {mmnules)
Stack diameter al sampling pant. (in)
Height of stack from ground/ roof levet. (im)

Any Other information {Volumetric fiow rate)

Test Report

ULR Number

Report Issue Date
Sample Recept Date
Analysis Date

Job Order No. & Date
Work QOrder No. & Date

Stack Emission Sample
Air Sample

27/08/2025 & 05.05 pm
Cement mill -05 (Gagal-01)
01

OK

{TL/SOP-7 3/01

Hari Shankar Kushwaha

30
74
17 05
25

R

'

e}

<o

8
48
25419 04 (Nm3/nr)

Test Resuits

TC1373525300001284F

AN ATV B
02439/2025

5:%/0«8/202:5 1o 027002025
25300001284 & 28/08/2025
NA

SN | Parameter(s)

—— i
4

| Parcwate Matter. mgiNm®

Results ‘ Regulatory standards ~

E—-

86 30

Note: - “CPCB industrial Spé&'ﬁc Standard vide N‘otification no 444, Date 26.08.2014

¢ om he date of ssue oF es

i reguired. pleas

w0 Of the Report-

Suits are reiaed 10 the tesied items oniy 2. Total Hiability of our laboratory is Himited to the invoiced amount
( certficate uniess othermise spechied 4. Report is not to be procuced wholly or i
shouid not be used in any advertising media without the permission in writing from laboratory

comtact the authonzed signatory of the test reportwitnin 3

days of the $sug of tne

Test Method (8)

11255 ( Part 1) 1985

\) :
pec
Ao oA

\ N
Authorized Signatory
Mir ®ailash Chandrs Bhatt

Cherncal Disoiphng

3 Sampie
part as an evideno

4 cestroyed after 15
s i the court of law and

se of any reconfirmation of the tontens of the w@estrepart

Ghaion Gate, Patiala 147001, Punjab, {In
Phone: 0175-23201758 (9 am. - 5 pm., 8105071555, 9915584242, 98

CIN: U71200PB2023PTCO59805

f:ﬁ
7

i3
SERAZ4Z: Emall info@itich.com

ITUF-7.8/04




